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Allowance @25 per cent as per terms 
o f  their deputation irrespective of 
their place of posting and they were 
actually paid so till 7th July, 1977;

(b) whether the H. R. A. in case of 
.some such employees working in slum 
wing has been reduced to 15 per cent 
w.e.f. 7th July, 1977 in contravention 
•of the terms of their deputation; and

(c) if so, the reason^ for violation 
o f  their terms of deputation, officer 
responsible for this and the action 
Oovernment propose to set right this 
-discrepancy?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) to (c). As per terms 
o f  deputation, officers of Cen-
tral P.W.D. sent to the Delhi 
Development Authority are en-
titled to draw House Rent Allowance 
at the rate admissible to the em-
ployees of the Delhi Development 
Authority. The rate of House Rent 
Allowance of the employees of DDA 
is 25 per cent of salary. However, in 
the Slum Wing, which has been trans-
ferred to the DDA from the Delhi 
Municipal Corporation, the rate of 
House Rent Allowance is 15 per cent 
'Of the salary of an employee.

Earlier, the deputationists working 
in the Slum Wing were getting 25 
per cent House Rent Allowance on the 
analogy of the other employees of 
Delhi Development Authority; but 
with effect from 7th July, 1977, this 
has been brought down to 15 per cent 
to bring it at par with other em-
ployees working in the Slum Wing.

Food Aid under World Food 
Programme

4379. SHRI A. MURUGESAN: Will 
th e  Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) the particulars o f food aid re-
ceived by India from the World Food 
Programme;

(b) the quantum of aid distributed 
to the various State Governments 
under this programme indicating the 
share of Tamil Nadu;

(c) whether India is getting addi-
tional 28.1 million in food aid from 
such programmes; and

(d) if so, the quantum of the 
increased aid proposed to be dis-
tributed to Tamil Nadu and other 
States?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION CSHRI 
SURJIT SINGH BARNALA): (a) 
The WFP has, at the request of the 
Government of India, so far approved 
commodities assistance for 47 projects 
with a total committed allocation 
valued at 413.1 million dollars. This 
comprised wheat, skimmed milk pow-
der, edible oil, maize, sorghum etc.

(b) The statewise break up of allo-
cations of WFP assistance is given in 
the statements laid on the Table of 
the House. [Placed in Library. See 
No. LT-1421/77].The share of Tamil 
Nadu is indicated in the statements laid 
on the Table of the House. [Placed in 
Library. See No. LT-1421/77].

(c) Yes Sir. World Food Pro-
gramme has allocated food worth 
$ 27.66 million under Phase II of the 
on-going project on .special nutrition.

(d) The State of Tamil Nadu is not 

covered by the assistance as the State 
Government declined to participate 
in the multi-state project for 
Supplementary Nutrition Programmes 
for pre-school children and pregnant 
women and nursing mothers, 
for which the additional assistance has 
been committed by the WFP. The 
commodities allocated by the WFP are 
being distributed amongst the parti-
cipating States in accordance with the 
number of beneficiaries given in the 
statements laid on the Table of the 
House. [Placed in Library. See No. 
LT-1421/77].




